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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

IN THE MATTER OF: 

ORIGINAL APPLICATION NO. 53/2023(SZ) 

Neighbourhood Watch Committee 

1. 

The Bengaluru Development Authority and Others. 

3. 

Versus 

MOST RESPECTFULLY SHOWETH: 

...Applicants 

..Respondents 

REPORT ON BEHALF OF RESPONDENT NO. 4 (DEPUTY 

COMMISSIONER, BENGALURU URBAN) 

The instant report is being filed to bring on record the findings as per 

the spot inspection conducted on 31.01.2025 at Survey No. 90, 

Hosakerehalli, Uttarahalli Hobli, Bengaluru South Taluk. 

2. It is submitted that the undersigned took charge as the Deputy 

Commissioner, Bengaluru Urban District, Bengaluru on 09.10.2024 

and thereafter as per the orders of the Union Government, the 

undersigned was deputed as an Election Observer of Maharashtra 

State Assembly Election from 28.10.2024 to 25.11.2024. 

Owing to the above, the spot inspection with respect to the case at 

hand was delayed. The said delay is neither deliberate nor is it owing 
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4. 

5. 

6. 

7. 

to any negligence, but owing only to the reason above stated and the 

resultant administrative workload. 

It is pertinent to note that the present Original Application pertains to 

alleged construction in the buffer zone of a storm water drain in 

Survey No. 90, Hosakerehalli, Uttarahali Hobli, Bengaluru, by the 

Karnataka Slum Development Board. 

It is submitted that an oral direction was issued to the jurisdictional 

Tahsildar to conduct the spot inspection and to submit a detailed 

report. 

The jurisdictional Tahsildar, Bengaluru South Taluk has conducted 

the spot inspection and submitted his report. The report of the 

Tahsildar is annexed herewith as Annexure R-1. 

As per the said report, survey of Survey No. 90 was conducted by 

Assistant Director of Land Records, Bengaluru South Taluk on 

31.01.2025 and identified a Pit (Kharab) of 0-32 Guntas, which 

measures 10 Meter Width and 320 Meter length. The existing 0-32 

Guntas Pit contains 7-Meter cement concrete drain while in 

remaining 3 meter with mark done on the map, the concerned 

residents have planted trees and plants on the eastern side of the pit. 
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8. 

9. 

rurner it is reported that, as per the information of Engineer, Storm 

VWater Drain, BBMP the pit has been categorized as Tertiary Nala and 

Space of 15 meter each from the middle of the pit both sides of the 

pit has been identified as buffer Zone. 

On the western side of the pit, Residential buildings are constructed 

by Karnataka State Slum Clearance Board, on the eastern side of the 

pit, residential layout is situated formed by the BDA. 

10. Based on the spot inspection, the Tahsildar has also reported that in 

the Buffer Zone area there are two multi storied buildings, 30 houses 

of temporary sheds of Karnataka Slum Development Board and in 

the area acquired for BDA, there are 33 ROCC Residential Building 

and details of which are as follows: 

S No. 

1. 

2. 

3. 

4. 

5. 

6. 

7 
8. 

Name 

C. L. Srinivasa Murthy 

Bhagyashree J. 
KL Ravi 

T.P. Veerendra Kumar, 
H.N. Gyanashree 

M.B. Shashidhara, 
Dr Bharathi 

N. Chandrasekhar 
P M Padmanabha 
H.K. Srinivasbabu 
GV Kiran Shetty 

Address 
No.34/AS, BSK 3rd Stage, 

2nd Phase, 4th Block, 
Girinagar. Bengaluru. 

No.34/AS, BSK 3rd Stage 

No.31/AS, BSK 3rd Stage 

No.29/AS, BSK 3rd Stage 

No.28/AS, BSK 3rd Stage 
No.27/AS, BSK 3rd Stage 
No.26/AS, BSK 3rd Stage 

No.25/AS, BSK 3rd Stage 
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9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

M. Nagesh 
Roopa 

Sanjay Anand Rao 
Revathi K 

Usha Bharathi 
K Dinesh Holla, Sandhya 

D Holla 

Shilpa G 
R Raghavendra 
K Sashidharan 

K. S. Panduranga Rao 
JG Veena 

Radha S Rao 

N. S. Krishnamurthy 
Prathima Bhandari 

MT Pratap Kumar 
HR Mani 

Narayana BR 
Vani Narayana 

Ananthkumar S. Kulkarni 

Rupali A Kulkarni 
Dr Rekha K.V 

Girish H 

S. Kiran Kumar 

Jayanthi Nadigar 
Appaji Gowda 
N. Kamalaprasad 

SV Prakash 

Shobhamurthy 
Narendra Kumar Murthy 

No.24/AS, BSK 3rd Stage 

No.23/AS, BSK 3rd Stage 

No.22/AS, BSK 3rd Stage 
No.21/AS, BSK 3rd Stage 

No.20/AS, BSK 3rd Stage 

No.19/AS, BSK 3rd Stage 
No.18/AS, BSK 3rd Stage 

No.17/AS, BSK 3rd Stage 
No.16/AS, BSK 3rd Stage 

No.15/AS, BSK 3rd Stage 
No.14/AS, BSK 3rd Stage 
No.13/AS, BSK 3rd Stage 
No.11/AS, BSK 3rd Stage 

No.10/AS, BSK 3rd Stage 

No.9/AS, BSK 3rd Stage 

No.8/AS, BSK 3rd Stage 
No.7/AS, BSK 3rd Stage 
No.5/AS, BSK 3rd Stage 

No.4/AS, BSK 3rd Stage 
No.3/AS, BSK 3rd Stage 
No.1/AS, BSK 3rd Stage 

*In addition to the above, there are 3 buildings and one vacant plot 
regarding which, ownership details could not be ascertained. 

11. The sketch prepared by the Surveyor, Bengaluru South Taluk 

furnished by the Tahsildar is annexed herewith as Annexure R-2. 
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l2. The above information is hence placed on record for this Hon'ble 

Tribunal's consideration. The same may be taken on record and this 

Hon'ble Tribunal may pass orders as it deems appropriate, and the 

answering Respondent shall be duty bound to implement the same. 

Date: 11.02.2025 

Filed by 

Deptity Cofssioner 
Bengaluru Urban District 

Bangalore 

Darpan KM 
Standing Counsel 

State of Karnataka 
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